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MESSAGE FROM LOK SABHA 

Motion Regarding Election to Joint Committee on Offices 
of Profit 

SECRETARY-GENERAL: Sir, I have to report to the House the following message 
received from the Lok Sabha signed by the Secretary-General of the Lok Sabha:— 

"I am directed to inform you that Lok Sabha, at its sitting held on 
Tuesday, the 13th March, 2007, adopted the following motion:— 

"That this House do recommend to Rajya Sabha that Rajya Sabha do 
elect one Member of Rajya Sabha, in accordance with the system of 
proportional representation by means of single transferable vote, to 
the Joint Committee on Offices of Profit in the vacancy caused by the 
demise of Shri Chittabrata Majumdar, Member, Rajya Sabha and do 
communicate to this House the name of the Member so elected by 
Rajya Sabha to the Joint Committee" 

I am to request that the concurrence of Rajya Sabha in the said motion, and also 
the name of the Member of Rajya Sabha appointed to the Joint Committee, may 
be communicated to this House". 

_________ 

THE BUDGET (RAILWAYS) 2007-2008 
AND 

GOVERNMENT RESOLUTION 

Approving Recommendations Contained in Fifth Report of the              
Railway Convention Committee (2004)—Contd. 

SHRI MOINUL HASSAN (West Bengal): Sir, I rise to express my views 
regarding the very neglected sector of the Eastern Railway in West Bengal, that is, 
Sealdah to Lalgola. For the Fast several years, we have been raising the demand to 
introduce a morning express train from Sealdah to Murshidabad or Kolkata to 
Murshidabad. Last time, when I was a Member of the Lok Sabha, I and many 
other Members of that House raised this demand, and I had raised this issue in 
this very House also through a Special Mention. Today, again, I raise this issue and 
demand for an express train from Sealdah to Murshidabad. Murshidabad was the 
last capital of our country. It was the last capital of the Nawabs. It is very near to 
Plassey. 
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The last battle was fought there. Murshidabad is a tourist spot. Fifty lakh tourists 
come to Murshidabad every year from different parts of the country and abroad. This 
demand for an express train from Sealdah to Murshidabad is a genuine demand. 
Therefore, I again raise this issue in this august House. 

Sir, again, I would like to mention that Murshidabad is a district, which is fast coming 
up, with an agro-industry base and with 68 per cent minority population. Therefore, I would 
like to express my concern about this demand again. 

Another point is that four or five years ago the then Railway Minister 
announced two survey works in West Bengal. One is relating to Krishnagar-Karimpur 
line. I specifically mention this because there was a special paragraph in the 
Budget Speech about Krishnagar-Karimpur line. Second one is Berhampore to 
Kandi. But for the last two or three years there was no mention about these lines 
in the Budget. There is no mention about these lines anywhere in the Railway 
Budget documents. Today, on this occasion, I would like to know from the 
Minister about the fate of these surveys. Will they happen? Will they continue? 
Will they be stopped by the Railway Ministry? 

My third point—one of our fellow comrades has also raised it—is relating to 
doubling of the New Jalpaiguri-Alipur Duar line via Jalpaiguri Road and New 
Cooch Behar. This line should be doubled. Why should it be doubled? Because it 
is the main connecting line to the North-East. So, this line should be doubled. 
That is number one. Also on this line, gradually, the number of trains is 
increasing. Hence if doubling work is not taken up on this line, then, this will 
give rise to difficulties. So, our demand is that doubling work on this portion of 
the line should be taken up immediately. 

My fourth point is this. Sir, so far as the performance of the Railways is 
concerned, I am not specially mentioning it. We are at the fag end of the 
discussion, and enough has been said about it. But if we take the case of the 
Rajdhani Express, we all have to travel quite frequently by Rajdhani trains. 
Some of my colleagues here have already mentioned about the quality of food, 
quality of the bed-rolls, working of ACs in trains, etc. I am not going into the 
details. But, so far as the time of arrival of trains is concerned, we have a bad 
experience about it. In fact, yesterday, I came from Kolkata, and the train was 
more than five hours late. Not only this train, the same is the case with trains 
between Delhi and Sealdah, Ranchi, Bhubaneswar and Howrah. The trains have 
not reached in time even on a single day. Last Saturday again, I had this 
experience when the train reached two hours late. Every time this fear is there as 
to whether the train 
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would reach at all in time or not. I would urge upon the hon. Minister to 
address this problem as far as timing is concerned. 

Another thing to be mentioned here is the quality of service and 
performance that we get in the trains. I travel frequently from Kolkata to my 
native district, Murshidabad. That is an overnight journey. Leave alone the security 
aspect, but the First Class compartment is not even air-conditioned. I am not 
even demanding ACs in this compartment, but, there is no tube light even. That is 
the minimum one can expect. There is no tube light; there is no fan; and we are 
not provided with a bedroll at the Sealdah station. Several times I have sent this 
message from Parliament. This is the case with MPs, MLAs and other VIPs who 
are travelling in this train. I would urge upon the Ministry to attend to these basic 
requirements. I do appreciate that the Railway Ministry as such is doing very 
well. But there are some lacunae, as has already been mentioned by Shri Pani and 
other hon. Members. So far as the issue of private partnership is concerned, we do 
have our objections. But, at least, the performance part of it should be addressed 
properly. 

With these words, I conclude. * 

SHRI JANARDHANA POOJARY (Karnataka): Sir, as assured to you, I will not 
take more than two minutes. 

It is a good Budget and my congratulations to both the Ministers as well as 
the employees working in the Railways. Having said this, I would like to mention 
that the Members of Parliament, representing our State, and the former and 
present Chief Ministers have sent a proposal to the Government of India. They 
met the hon. Railway Minister and represented their case before him. Unfortunately, 
gross injustice has been done to the State of Karnataka. As a result, there is 
widespread discontentment amongst the people there. I don't want to say 
'resentment', but the people have a strong feeling that the Central Government is 
not taking care of the State, and a step-motherly treatment is being meted out to 
the State of Karnataka. We have had Railways Ministers like Shri T.A. Pai, Shri 
Jaffer Sharief, who contributed a lot for the development of our State. But, 
subsequently, we have only been neglected. I would like to ask of the hon. Minister 
as to how many proposals have been sent by the State Government to the Central 
Government; I do not want to go into the details. Kindly tell us how many projects 
have been completed and how many more projects 
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are you going to take up now. I would like to know whether you have provided sufficient 
funds and how much fund have you allotted to the State of Karnataka. I will just 
give you an example. Take the broad-gauging of the Mangalore-Bangalore railway 
line. It is now fourteen years and they have not yet completed it. I am giving this 
example just to show how efficiently the Railways are running. Goods trains are 
running on that track but no passenger train is running. They give the safety aspect 
as the reason. Yes, we are also concerned with safety. But, why can't you expedite 
your work? So, the hon. Railway Minister may kindly reply to this. 

With these words, I thank you, Sir. 

MR. DEPUTY CHAIRMAN: As Shri Poojary has said, I also want to mention 
about gauge conversion of the Bijapur-Gadag section. It has taken ten years and it 
is still not complete. . 

SHRI R. VELU: Sir, so far as.. 

SHRI S.S. AHLUWALIA: Why do you have to get up every time. 
...(Interruptions) 

SHRI R. VELU: No, no. Only one thing. 

SHRI S.S. AHLUWALIA: No, no why do you intervene? 

SHRI R. VELU: What is the problem with you? ...(Interruptions)...What is the 
problem? 

SHRI S.S. AHLUWALIA: It is not a ping pong game. 

SHRI R. VELU: I have sought the permission of the Chair and the Chair is 
allowing me ..(Interruptions)... 

SHRI S.S. AHLUWALIA: Sir, what is this? There is no limit. He gets up every 
time. 

MR. DEPUTY CHAIRMAN: He wants to give some clarification. 

SHRI S.S. AHLUWALIA: It is not only for the consumption of Karnataka. It is for 
the Consumption. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: It is not for me ...(Interruptions).. 

SHRI S.S. AHLUWALIA: No, no Please, listen to me. I have a small 
submission. It is not only the meant for Karnataka. When a Member is 
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speaking, he is addressing the Railway Minister and the Railway Minister would 
give his reply. He should reply to ail the questions. Why is he favouring a 
Member right now? 

SHRI R. VELU: I am not favouring ...(Interruptions)... 

SHRI S.S. AHLUWAUA: No, what is the necessity? I have never seen this. If 
every time the Minister of State for Finance dealing with Revenue or the Minister 
of State for Finance dealing with Banking or Shri P. Chidambaram jumps into 
the discussion on the General Budget, then the Budget discussion would never 
be over. He is standing up again and again. 

SHRI R. VELU: That is because it is an important thing. 

MR. DEPUTY CHAIRMAN: My, Velu, what is it that you want to say? 

SHRI R. VELU: Sir, I agree with what the hon. Member is saying about the 
Mangalore-Bangalore Section. That is all right. We are already running goods trains 
there. The Commissioner of Safety has raised a point which is also to be rectified. 
We are awaiting his clearance. That is one. Secondly, we have also 
...(Interruptions)... 

SHRI S. S. AHLUWALIA: Why did you not reply to the questions raised by Shri 
Pany? ...(Interruptions)...Why did you not reply? This is not fair. Certain 
questions were raised by other Members also. Why did you not reply? 

MR. DEPUTY CHAIRMAN: Mr.Ahluwalia. 

SHRI S.S. AHLUWALIA: No, Sir. That is not fair. 
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do intervene in between a debate a number of times.�

SHRI S.S. AHLUWALIA: This is not fair, Sir. The Ruling Party Members are 
asking questions and he is getting up every time. 

MR. DEPUTY CHAIRMAN: No. in the morning, Laluji also intervened. 
...(Interruptions)... 
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6.00 P.M. 
SHRI S.S. AHLUWALIA: Shri Pany raised a point about Orissa. But he never 

replied ...(Interruptions)... 

SHRI R. VELU: Sir, for Karnataka we have already increased the Budget by 37 
per cent this year. 

MR. DEPUTY CHAIRMAN: All right. Mr. Suresh Bhardwaj. 

SHRI S.S. AHLUWALIA: Now, he should reply to his questions pertaining to 
Himachal Pradesh also. 
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SHRI GIREESH KUMAR SANGHI (Andhra Pradesh): Sir, I cannot be so 
different from the whole House. I am the last speaker. Everybody has highly 
appreciated the Railway Budget and the whole team of Shri Lalu Prasadji. I also 
congratulate the whole team and his leadership. 

Sir, I have a few specific points to mention here. I hope the hon. Ministers sitting 
here will make note of them and they will be referred to in the reply. In our country, 
the Indian Railways play a very important role as far as providing infrastructure 
is concerned. Over the years, as far as transport share is concerned, there has 
been a shift from Railways to road transport. This shift was, basically, due to 
improper handling of goods, especially parcel goods and local transfer goods. I 
would like to request the hon. Ministers to look into this and plan how to retain 
the original share of Indian Railways, which was playing a major role in 
transporting goods from one part of the country to the other. I am saying this 
because the Indian Railways is a very, very efficient organization. If you look at the 
fuel consumption per tonne haulage, Railways consume about 1/6th fuel in 
terms of per tonne haulage of any goods. So, if we can try to bring back the 
earlier market share of Railways, which it was having, I think, that will help a lot to 
our country and also save the foreign exchange which we, otherwise, have to 
shell out through import of oil. In this regard, Roll-on and Roll-off was one 
concept which was conceived and implemented on the Konkan Railways. This 
can help a lot in transporting the goods from one part to the other part, especially 
in containers and trucks. This Roll-on and Roll-off Multi-Model Transport System is 
something like, you load a truck on a flat wagon and long distance haulage is 
carried on the Railways, instead of carrying on road. This helps a lot to decongest 
our roads. It also helps in reducing the accidents and there is also a lot of saving in 
terms of fuel, fatigue of drivers, etc. There have been a lot of reports on this. All over 
the world this concept is very successfully being implemented. They use MMS; 
wherever they can use railways, they use railways or wherever they can use sea 
route or inland water transport or combination of all. They use that and try to save 
as much as possible. But, in this, the major hindrance 
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is infringement of height. When you load a container or a truck on a flat wagon, 
there is a height impediment. If we can give a serious thought to reducing the 
height impediment—not much of expenditure is required— our country can save 
a lot. And, especially, the perishable goods can move very fast. It is because 
Railways move very fast. For example, if you take a truck to travel from Hyderabad 
to Delhi, it takes almost eight days and you cannot send perishable goods. But, a 
fast express train reaches in 20 hours. A lot of goods which farmers produce 
either in the Southern States or the Northern States can be transported very 
fast and we can also contain the price rise and can also make availability of 
goods to people much easier. Sir, again, I am coming on the same thing. If refrigerator 
container facility can be introduced in the Railways, it will also help in handling 
the perishable goods to a great extent. Apples from Kashmir 
can come down to South; grapes from South can go down to the North. 
Similarly, there are milk products which can be easily transported from one part 
of the country to another, all parts of the country. Railways has got a great 
potential. In the last 2-3 Budgets, Laluji has shown tremendous profits. We are all 
very eager to know how, all of a sudden, Railways have started making profits. 
Why could not it make profits earlier? What is the miracle that Laluji has done? I 
think, he has adopted the saying, '' fl^ra-iT-^ TT^-TI-'?|^T " i He has been bold 
enough to say that wagons should be loaded to their maximum capacity. Why 
was it not done earlier? Has any inquiry been conducted why the Railways were 
in losses for all these years; who were responsible for that? 'Better late than 
never'. We are happy that, at least, it has happened now. I would be very happy if 
the hon. Minister find out what were the reasons for the losses in the past. I think, 
a report must come out how, all of a sudden, the Railways have shown a turn 
around. There are a number of sectors which need a turn around. The example 
of the Railways can be a good example for all of them to emulate. It can prove to 
be a very good case study. The Railways have a great potential in the field of 
parcel services also. About 40 lakh trucks are operating all over the country. 
There was a report recently on these trucks. They pay around Rs. 20,000 crores 
as road mamool and toll tax every year. It can be shifted back to the Railways and 
this money can be saved. Thus, the country will grow much faster. We have to 
catch up with other developing countries, like, China. So, we have to perform much 
better. 
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Export is yet another important area. Exports need haulage of containers. In our 
country, the haulage of container is very expensive. It is even expensive than 
the sea transport. If I have to send a container, say, from Chennai port to 
Singapore or H6ng Kong, the cost of haulage is hardly about 800 dollars. But 
the cost of inland haulage is around Rs. 30,000— 40,000, which comes to more 
than 1,000 dollars. So, it would be helpful if we can have a system where there is 
some sort of a cost subsidy or equalisation of fare for haulage of containers for 
export units which are located in remote areas. The Government is 
contemplating that the industrial units come up in the areas where there are no 
industries. But unless we create infrastructure and make the things competitive, it 
is not possible. If an industry is set up in a remote area, the cost of transport will be 
costlier, the cost of labour will be costlier, and availability of other things will be 
costlier. It would not be able to complete. I think, the Railways can play an 
important role in such a situation. 

The next point on which I would like to emphasise is about my State, that is, 
Andhra Pradesh. The Members of Parliament from Andhra Pradesh met the hon. 
Prime Minister. A lot of injustice had been done to Andhra Pradesh. Though our 
Government has categorically assured of seven programmes, like, the MMTC, 
MMTS—the Government of Andhra Pradesh is ready to beat 2/3rd of the total 
cost—yet nothing is happening. The proposal for new lines between 
Bhadrachallam—Kovvur, Nadikudi— Srikalahasti and Kadapa-Bangalore, and a 
lot of other proposals are pending with the Ministry. The State of Andhra 
Pradesh did not get its due share. People of Andhra Pradesh feel that their 
State has not been properly represented in this Railway Budget. So, I request 
the Railway Minister and the Department to kindly see that Andhra Pradesh 
gets its due share. 

Another point is this. The work of Delhi Metro is a great success story. We 
have shown to the whole world how well we can build our own metro and the 
same story can be repeated in various metropolitan cities like Hyderabad, 
Bangalore, Chennai and other places. It should be very fast. Just now, an hon. 
Member said that one small line took ten years. It should not take 5—10 years 
to build a metro. It should be very fast. Now that the Railways are earning profits, 
they can raise huge funds. They can go to foreign investors, foreign banks and 
get huge funds. We have to accelerate our work. We have to think globally. 
We have to position 
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ourselves globally. We get so many foreign tourists. But in the standards which 
they see in their countries and which they see in our country, there is a lot of 
difference. We have to improve the over all standards of facilities, hygiene, food, and 
how they are treated on the platforms in the Railways at the entry points, getting 
ticketing done, reservation done, etc. All these aspects have to be improved. 
Though there is an improvement, there is a lot to be done. And, I am sure, under 
the table leadership of Shri Lalu Prasadji, things will improve. 

MR. DEPUTY CHAIRMAN: The reply will be tomorrow. The House is 
adjourned to meet tomorrow at 11 o'clock. 

The House then adjourned at thirty-one minutes past six of the clock till      
eleven of the clock on Wednesday, the 14th March, 2007. 
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